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HARYANA VIDHAN SABHA SECRETARIAT
Notification
The 16th August, 2021

No. 21-HLA of 2021/66/20728.— Pandit Lakhmi Chand State University of
Performing and Visual Arts, Rohtak (Amendment) Bill, 2021, is hereby published for general
information under proviso to Rule 128 of the Rules of Procedure and Conduct of Business in
the Haryana Legislative Assembly:—

Bill No. 21-HLA of 2021

PANDIT LAKHMI CHAND STATE UNIVERSITY OF PERFORMING AND
VISUAL ARTS, ROHTAK (AMENDMENT) BILL, 2021

A
BILL
Jurther to amend Pandit Lakhmi Chand State University of Performing and Visual Arts,
Rohtak Act, 2014.
Be it enacted by the Legislature of the State of Haryana in its Seventy- second Year of
the Republic of India as follows:—

1. This Act may be called Pandit Lakhmi Chand State University of Performing and
Visual Arts, Rohtak (Amendment) Act, 2021.

2. For the long title of Pandit Lakhmi Chand State University of Performing and Visual
Arts, Rohtak Act, 2014 (hereinafter called the principal Act), the following long title shall be
substituted, namely:-

“to establish and incorporate a teaching-cum-training University to facilitate and
promote film and television, photography, acting, dance, media, fine arts, painting and the
related fields.”.

(2041)

Short title.

Substitution of long
title of Haryana Act
24 of 2014.
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Amendment of 3. For sub-sections (1) and (2) of section 11 of the principal Act, the following sub-sections
section 11 of shall be substituted, namely:-
Haryana Act 24 of
2014. “(1) The Government shall constitute a Selection Committee consisting of Additional

Chief Secretary/ Principal Secretary/Secretary to Government, Haryana, Technical Education
Department as Chairman, one nominee of the Chancellor and one nominee each of the Executive
Council and Institutions of repute/Industry in the field of Performing and Visual Arts, which shall
prepare a panel of atleast three names, in alphabetical order, from which the Chancellor shall
appoint the Vice—Chancellor, on the advice of the Government. The terms and conditions of
service of the Vice-Chancellor shall be determined by the Chancellor, on the advice of the
Government. In view of the specific fields, the Vice-Chancellor shall be a renowned personality
from the field of Film and Television/Fine Arts. He shall be a distinguished renowned personality
in the field of Film and Television/Fine Arts having commitment to the values for which the
University stands and abilities to provide leadership to the University by his professional worth,
administrative competence and moral stature.

(2)  The Vice- Chancellor shall hold office for a period of three years, which may be
renewed for not more than one term:

Provided that he shall cease to hold the office on attaining the age of seventy years
irrespective of the fact that his term has not expired.”.
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STATEMENT OF OBJECTS AND REASONS

Pandit Lakhmi Chand State University of Performing and Visual Arts, Rohtak was established by an Act of
Legislature of State of Haryana (Act 24 of 2014) by upgrading the integrated campus of Government Technical
Institution(s) Societies, Rohtak, comprising of four institutes namely State institute of Fine Arts, State Institute of
Design, State Institute of Film and Television and State Institute of Urban Planning and Architecture into a leading
University to facilitate and promote studies and research in emerging areas of Higher Education with focus on new
frontiers of design, Fine Arts, Film & Television, Urban Planning and Architecture and also to achieve excellence in
these and connected fields. These four institutions were affiliated with the MDU University, Rohtak and started in the
year 2011 with annual intake of 240 students. The State Govt. has provided 35.97 Acres of land for the construction
of Teaching and Admin block, Hostels, Guest House, Staff residencies etc. and was providing 100% Grant-in-Aid to
these institutions.

The Pandit Lakhmi Chand State University of Performing and Visual Arts, Rohtak is located in the heart of the
Rohtak city and falls in the National Capital Region (NCR). The University is emerging as one of the leading
University of the Country in the Performing & Visual Arts and hence, to transform the Pandit Lakhmi Chand State
University of Performing and Visual Arts (PLCSUPVA), Rohtak as a specialized Institute of Film Making and
Acting. The Government has taken the decision to change in preamble, and eligibility criteria for the appointment of
Vice-Chancellor.

In view of above, it has been decided to change in preamble, and eligibility criteria for the appointment of
Vice-Chancellor, Pandit Lakhmi Chand State University of Performing and Visual Arts, Rohtak.

ANIL V17,
Technical Education Minister,
Haryana.

Chandigarh: R. K. NANDAL,
The 16th August, 2021. Secretary.
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